
Cantoment Board Ahrnednagsr 
@) P so, when it is proposed to be 

commissioned? 

6022. SHFJ YASHWANTRAO PATIL: 
Will the Minister of D E ~  to be pleased 
to state: 

(a) whether Government havecurtailed 
the funds Bhingar Cantoment Board in 
Ahmadnagar; 

@) if so, the reasons therefor; 

(c) whether the Government have any 
proposal to release more funds to this Can- 
toment Board to meet the expenses on 
development workss and for construction of 
a community hall; 

(d) if so. the details thereof; and 

(ej if not. the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF DEFENCE (SHRI SHARAD 
PAWAR): (a) No, Sir. 

@) Does not arise. 

(c) tr, (e) The Cantoment Board con- 
structed a Mangal Karyalya at acost of Rs. 
13 lakhs during 1988-89. There is no pro- 
posal under the Government's cansidera- 
tion for the constiuction of another Commu- 
nity Hall or for the sanction of addaional 
funds to the Cantoment Board. 

2P?C 1 Dry Port in Pune - 
6023. SHRI YASHWANTRAO VADDE: 

WiU the tdnister of COMM~H~E to be 
pleased to state: 

(a) whether the Government propose to 
set up a dry port in pune; and 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMERCE (SHRI P. CHI- 
DAMBARAM): (a) A Container Freight Sta- 
f i n  (CFS) has already been commissioned 
at Pune by the Central Warehousing Corpa- 
ration on 15.6.1 990. The CFS provides fa- 
cilities far appregation, Shrffing and Cus- 
toms clearance for export cargo as also for 
destuffing, Customs clearance and d i -  
sal of import cargo. 

@) Does not arise. 

Checking of Smuggling Acttvltfes -=.- 
6024. SHRl FiAJNATH SONKAR 
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SHASTRI: 
SHRl RAM LAKHAN SING-H 

YADAV: 
-II_. -- 

Will the Minister of FINANCE be pleased 
to state: 

(a) whether smuggled goods worth 
several lakhs rupees have been seized by 
the police and the customs o f f i l s  fmm 
different parts of the country during the last 
three years; 

@) if so, the details thereof, Statewise 
and the action taken in each case; 

(c) the steps taken to strengthen the 
road, air and sea routes to check smuggling; 

(d) whether a large number of people 
visii foreign countries with the sole aim of 
smuggling and bringing banned and contra- 
band items; * 

(e) i f  so, the steps taken to keep a 
special eye on such persons and how many 
of them were nabbed in the past; and 




